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~3. SHRI RAM BAHADUR SINGH: 
Will the Minister of FINANCE be pleased 
to sblte: 

(a) whether tile poposal to open Gramin 
Bank branch at Demi in Bihar has been 
fin.lised; and 

(b) if so, when the proposed brach is 
likely to start functioning ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE <SHRI 
lAN4ROHANA POOIARY) : <a> to (b). 
Undec the Innch expansion policy for the 
Seveadl Plan period, the allObnent of 
c:eD1reI in rural and semi-UIban areas to 
various baDb, including the Regional Rural 
BIDb. is to be made by the Reserve Bank 
of India (RBn on the basil of lists of 
identified centres sent to it by the State 
Governments. The RBI has reported that it 
hal receNed lists of identifted centres in 
rapec::t of sixteal ctistricts of Bihar and the 
cemre Demi does not figure in the lists 
naived 10 f •. 

£Selle Relief to SmaD Rubber 
Units 

*ISs. DR. P. V ALLAL PERUMAN: Will 
abe Minister of FINANCE be pleased to 
state: 

(a) whether Government propose to 
grant excise duty relief to camel back and 
ueal-rubber to protect the small units 

fill'" ill ...... IIId 0"-
uni1I; 

(b) if so. the details tbrnof; and 

THE MlNISTBR OF STA TB IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARy) : (a) 10 (c). 
Government have received etnain 
:representations ~ for reduction in 
excise duty on tread rubber, Cllnel b-* and 
othec simil. retreading materials 
manufactured by small-scale units. The 
decision on these requests will be ... 
8IIIlOUIlCed in due course. 

External ec.merclal Borrowinp 

*857. SHRI C. MADHAV REDDI: Will 
the Minister of FINANCE be pleased 10 
state: 

<a) the estimates of ftmds to be raised 
externally through commercial borrowings 
by Government during the Seventh Plan; 

(b) whether Government propose to 
review expenditure in hanl currency on 
solne of the projects and if so, the details 
thereof: and 

<c) whether any savings on Government 
expenditure .e also proposed to keep our 
borrowings to the minimum for foundation 
development work ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARy) : <a) to (c). The 
Seventh Plan provides for a total inflow, at 
1984-85 prices, of Rs. 20,900 crores over 
the Plan Period, by way of net aid and other 
borrowings. There is no fixed target for 
commercial borrowings separately. The 
extent of commercial borrowings would 
depned upon the flow of aid, requirements 
of foreign exchange for different projects 
and international market conditions. All 
projects are appraised mel evaluated in 
terms of expenditure in local currency • 
well u in foreign currencies md they are 


